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jjo lice  on the Delhi-Lucknow National 
Highway On June 10/11, 1977. An
other escapee, Davinder, has been re
arrested by the Delhi Police on 19th 
June. 1977.

(c) An enquiry into the escape of 
the undertrial prisoners mentioned 
above has been ordered by the Lt. 
xjovernor, Delhi. The circumstances 
leading to the escape of the under
trials and security arrangements, in
cluding construction of judicial lock
up cells to preclude the possibility of 
such  incidents happening in future, 
will be looked into during the said 
enquiry. The changes in the Jail 
Manual regarding production of pri
soners undertrials in Courts, handing 
them over to the police, guards etc. 
will also be recommended, if consider
ed necessary.

Xxpansion in Vikram Sarabhai Space 
Centre during 1977-78

1372 SHRI VAYALAR RAVI: Will 
the Minister of SPACE be pleased to 
:state:

(a) a brief outline of the expansion 
•proRramnnes proposed to be taken up 
iit the Vikram Sarabhai Spacc Centre 
at Thumba during the year 1977-78; 
and

(b) the total amount to be spent for 
this purpose dxiring this period?

THE PRIME MINISTER (SHRI MO- 
RARJI DESAI): (a) The major e x - 
par si on programmes proposed to be 
ta!;on up during 1977-78 at the Vikram 
Sni, ! hai Space Centre are in  the i.revi 
o f  .irvclopmeni of launch vehides and 
1h<;r reUiicd 6u‘>systems, ausmcnta- 
li(ri i f  existing facilities and appli- 
cai.'on o f  technology developed ai The 
Ce;'*n\

(I;) Rs. 152.00 lakhs.

Keducing Expenditure on Security 
measures for Prime Minister

1373. SHRI DHARMA VIR V A - 
SISHT: Will the Minister of HOME 
AFFAIRS be pleased to  state;

(a) whether security and other 
measures taken in the conduct of 
Prime Minister’s public meetings cost 
huge sums to the public exchequer; 
and

(b) if so, the concrete measure* 
initiated to reduce such expenses 
consistent with the security o f the 
high office?

'  THE MINISTER OF HOME AF
FAIRS (SHRI CHARAN SINGH):
(a) and (b ). The main expenditure 
incurred on providing security and 
other measures in the conduct of 
Prime Minister’s public meetings is on 
essential law and order arrangements 
for public safety and convenience. 
The expenditure on protective ar
rangements for the Prime Minister on 
such occasions is substantially leas. 
The arrangements have, however been 
reviewed recently and substantial re
duction has been made in the deve
lopment of men and construction of 
fixtures at such meetings.
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Memorandnm from a DepoUtion of
" . :̂  'ilndhl Community

1375. SHRI R. K. NHALGl; Will the 
Minister of HOME AFFAIRS be pleas
ed to state

(b) whether a deputetion of Sindhi 
community has called on the Prime 
Minister at Bombay in the first or 
second week of May 1977,

(b) wlyether the said deputation 
has submitted to him a memorandum 
stating (^rtain problems of Sindhi 
communi^ which persist for a long 
tiwe;

(c) if so, what were the demands 
and requests in the memorandum;

(d) what action has Government 
taken or propose to take and when; 
and

(e) whether there~are any difficul
ties to accept the demands or re
quests made in the said memorandum; 
if so, what are they?

THE MINISTER OF HOME AF
FAIRS (SHRI CHARAN SINGH):
(a) and (b ). Yes, Sir.

(c) Some of the main demands re
la t e  to reservation of seats in Lok 
Sabha and State Assemblies/Councils,

declaration of Sindhis as a minority 
community and schemes for rehabili
tation of displaced persons.

(d) and (e). The demands made in 
the memorandum are under examina
tion in consultation with concerned 
Ministries Departments.

Equipments Fitted in Erstwhile Prime 
Minister s SecreUriat and EsUblish- 

ments

1376. SHRI JYOTIRMOY BOSU: 
Will the PRIME MINISTER be pleased 
to state;

(a) details o f different equipments 
including computers and other elec
tronic gadgets fitted in the erstwhile
Prime Minister's Secrefiriat and 
establishments during 1971— 77;

(b ) cost o f the same and purpose 
for which they were used;

(c ) whether there was a Joint In
telligence Committee under tne Prime 
Minister’s Secretariat; and

(d) if so, who was heading it and 
what was the cost of maintaining the 
same?

THE PRIME MINIS'TER (SHRI 
MORARJl DESAI): (a) The following 
equipments hart been provided in South 
Block and in Parliament House for the 
erstwhile Prime Minister’s Secretariat 
for the last about three years;

(i) Letargard — Two
(ii,' Portable X-ray equip

ment. —  Two-
(iii) Polaroid copying at

tachment for the X-ray 
equipment. —Two

lb) The approximate cost of each of 
the above items is as follows: —

(i) Rs. 5,040-00
(ii) Rs. 14.481-00
(iii) Rs. 279-00




